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[SH. SANJEEV KUMAR AGGARWAL,CENTRAL 301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1012/2022 05.04.2022 [S. VIPIN SINGH CHADHA|SH. AVTAR9873921590 [01.02.2025 1033 [Yes IContested ISuit for
[IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi S. BEENA GUPTA ISINGH AND SH )& [Recovery
ICOURT)-01 DAWAHAR LAL 9871380565
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2409/2022 131.10.2022 [UMESH TYAGI VSJAKHIL  RANA|8860939496 [06.02.2025 1829 Yes IContested ISuit for]
ICourts, Delhi IMUNICIPAL IAND SH& [Recovery
ICORPORATION OF DELHI[SANJEEV 0560622330
[MALIK
301, Extension Block, Tis HazariSuit for Recovery °S COMM-59/2024 10.01.2024 IATEEB KHAN VS. VARUNRAJESHWAR (9810764910 |[11.02.2025 1398 [Yes IContested ISuit foy
ICourts, Delhi ISHARMA IPRASAD GUPTAR 9811996757 [Recovery
IAND
IPRASHANT
ISHARMA
01, Extension Block, Tis HazarjSuit for Recovery ICS COMM-336/2023 23.02.2023 DR COLORS &[SH. S.BJ9868995997 [12.02.2025 720 [Yes IContested Suit for]
ICourts, Delhi ICHEMICALS PVT. LTD. [SHARMA & SHJ& [Recovery
S. SHREE JAGDAMBARAJVARDHAN [9818869841
[DYEING MILLS
01, Extension Block, Tis HazarjSuit for Recovery ICS COMM-2053/2022 26.08.2022 INARSINGH DASS ANDVINAY MOHAN[9818194170 [15.02.2025 904 [Yes IContested Suit for]
ICourts, Delhi ICO. VS. PRASHANT|SHARMA AND& [Recovery
[BHIKHAN ISATISH BAJAJ 9990979019
1301, Extension Block, Tis HazariSuit for Recovery ICOUNTER CLAIM-1/2023 [06.01.2023 IPRASHANT BHIKHAN VSJSATISH BAJAJ|9990979019 [15.02.2025 771 [Yes IContested [Suit for
ICourts, Delhi [NARSINGH DASS & VINAY|& [Recovery
IMOHAN 9818194170
ISHARMA
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-780/2023 [10.05.2023 ICANARA BANK VSJSH. VIPIN & SH8750814397 [19.02.2025 651 [Yes IContested Suit for
ICourts, Delhi ISAGAR ENTERPRISES [RAJAN & [Recovery
[IMISHRA 18860963719
Bo1, Extension Block, Tis HazarjSuit for Recovery ICS COMM-710/2021 01.03.2021 INDIAN BANK VS. KAFILSUSHIL 9968316497 [24.02.2025 1456 [Yes IContested Suit for
ICourts, Delhi IAHMED IKUMAR RAI && 9717718293 [Recovery
JAMAN GUPTA
1301, Extension Block, Tis HazariMisc. Petition Misc. DJ-568/2024 27.09.2024 [K.P. DIAMONDS PVTNAMRATA 19211249216 &24.02.2025 150 [No IContested Misc.
ICourts, Delhi [LTD. VS. SIDDHI JEWELS [MALIK AND9810865240 [Petition
IPUNEET JAIN
301, Extension Block, Tis HazariMisc. Petition isc. DJ-694/2024 02.12.2024 [K.P. DIAMONDS PVTNAMRATA 19211249216 &24.02.2025 84 [No IContested [Misc.
ICourts, Delhi [LTD. VS. SIDDHI JEWELS [MALIK AND9810865240 [Petition
IPUNEET JAIN
Bo1, Extension Block, Tis HazarjSuit for Recovery ICS COMM-1495/2023 10.11.2023 [HARI SINGH VS. HDFQAMIT KUMAR|9910316491 [25.02.2025 473 [Yes IContested [Suit for
ICourts, Delhi [ERGO GIC LTD. IAND SH. RK{& [Recovery
IGUPTA 9312635262
01, Extension Block, Tis HazarjSuit for Recovery ICS COMM-5166/2021 07.12.2021 [HAMDARD NATIONAI[SHIVENDRA 96547374889|28.02.2025 1179 No IContested ISuit for
ICourts, Delhi [FOUNDATION VS. SFPLPRATAP SINGH[& [Recovery
[FORMULATIONS & ORS. [& MS. MEHAK|9560661322
IKHANNA
SH. RAJESH KUMAR GOEL,/CENTRAL 06 ICS (COMM)/ 1608/2023 19-12-2023 Manish  Sukhija Vs [satyendra kuman9811161525 [04-02-2025 l413 INA ICONTESTED INA INA ISUIT FOR|
IDISTRICT JUDGE (COMMERCIAL Municipal Corporation Ofsingh(P), IRECOVERY]|
ICOURT)-02 [Delhi
1306 ICS (COMM) 659/2024 [30-05-2024 IM/S1G ENTERPRISES VSSIDDHARTH (9810771535 [04-02-2025 250 INA ICONTESTED INA INA [SUIT _ FOR|
M/S SHUBH LAXMI BABY|SINGH(P), IRECOVERY/|
ICARE
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1306 ICS (COMM)/ l1717/2020 17-11-2020 TBHAS BHUTANI Vs [KRITI 10-02-2025 1574 ICONTESTED ISUIT FOR|
[SAURABH KATAR IRANJAN(P), IRECOVERY/|
1306 ICS (COMM)/ [1523/2023 24-11-2023 [Star Biomed Pvt Ltd Vs |Amit Chawla(P), |9718689708 [10-02-2025 717 INA ICONTESTED INA INA ISUIT FOR|
[Maykar Diagnostics IRECOVERY/|
I3 [SH. ILLA RAWAT, DISTRICTICENTRAL 03, Extension Block, Tis HazariSuit for Recovery ICS -DJ 1077/2019 [17.10.20219 M/S BENCARDOANKIT KR {9560237069 [25.02.2025 1960 [Yes [SUIT DISMISSED Suit for
WUDGE, (COMMERCIAL COURT)- ICourts, Delhi [BATHWARE INDIAILOHAN [Recovery
03, TIS HAZARI COURT, DELHI [PVT.LTD. \E|
IMANJUNATH HEDGE
03, Extension Block, Tis HazarjSuit for Recovery ICS COMM 995/2022 02.04.2022 RAM NIWAS GOEL VSANURAG 9999334547 [22.02.2025 1060 Yes IDECREE Suit for|
ICourts, Delhi IMCD [KAUSHIK [Recovery
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 318/2024 29.02.2024 STATE BANK OF INDIA |[VIJAY 9810210832 [12.02.2025 1349 [Yes IDECREE
ICourts, Delhi S AVADHESH SEXENA,PARKASH
[PROP, M/S GODDWILY
[ENG.
Bo3, Extension Block, Tis HazariSuit for Recovery ICS COMM 698/2024 06.09.2024 ASHWANI KUMAR AGGSATYENDRA  [9811161525 [12.02.2025 251 [Yes IDECREE
ICourts, Delhi 'S MCD IKUMAR SINGH
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 1142/2023 09.08.2023 [RAJESH KUMAR GUPTAMOHIT 9911692228 |07.02.2025 548 [YES IDECREE
ICourts, Delhi 'S MCD ISINGHAL
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 479/2024 [19.04.2024 [PRACHI (INDIA) PVT/D.R.JAIN 9871059347 [19.02.2025 1336 [YES IDECREE
ICourts, Delhi [LTD. VS MOTHER MARY|
[PUBLIC HIGH SCHOOL
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 813/2023 [17.05.2023 THE INDIAN EXPRESSRAJAN 9811797546 [22.02.2025 645 [YES IDECREE
ICourts, Delhi [PVT. LTD. VS SANTOSHKHANNA
IADVERTISINGS
o3, Extension Block, Tis HazarjSuit for Recovery IOMP(COMM) 158/2023 25.09.2023 IM/S RANIGANJ NURSINZﬂSANJAY 9818336108 [10.02.2025 505 INO IALLOWED
ICourts, Delhi [HOME Vs BHARTIKUMAR
IGANGULY [MISHRA
s  |[MS ANIL KUMAR SISODIAJCENTRAL o4 EXTENSION BLOCK THORECOVERY ICS (COMM)/519/2024 [27-04-2024 INKR  TEXTILES  VSVIKRANT JAIN [9811377679 [04-02-2025 283 DAYS YES ICONTESTED INIL INIL RECOVERY]
[DISTRICT JUDGE, COMMERCIAL IDELHI SHARMA ENTERPRISES
ICOURT-04
1305 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1403/2022 01-06-2022 IMUKESH BANSAL Vs M/SSH. DURGESH[9811217093, [12-02-2025 [771 DAYS [YES ICONTESTED INIL INIL [RECOVERY/|
IDELHI [PRINT LAND INDIA IGUPTA
1306 EXTENSION BLOCK THCORECOVERY ICS (COMM)/588/2024 [13-05-2024 IVEK TRADINGSH. RAKESH[9910411577 [14-02-2025 277 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DELHI ICOMPANY Vs SHRICHAHAR
INAYAK CONTAINERS
307 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1221/2022 09-05-2022 TJAY KUMAR ARORA VsSH. RAHULJ9899619440 [22-02-2025 1020 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DELHI [RUNGTA COLLEGE OHTANDON
[ENGINEERING AND|
[TECHNOLOGY
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1308 EXTENSION BLOCK TH! ICS (COMM)/1451/2023 131-10-2023 [POOJA NANDA PROP. OFMUKUL 706597133  [27-02-2025 1485 DAYS ICONTESTED
[DELHI M/S WAHE GURUBHATIA
[ELECTRONICS Vs M/§
[RAPID POWER SYSTEMS
09 EXTENSION BLOCK THORECOVERY ICS (COMM)/5136/2021 _ [04-12-2021 [ONION BANK OF IN]{)‘:QFH. SANDEEP8826993779 [28-02-2025 1182 DAYS YES ICONTESTED INIL INTL. RECOVERY]
IDELHI s MOHD. ADNAN AB ISONI
IAND ORS
5 SH. MANOJ KUMAR DISTRICTCENTRAL INIL [NIL
WUDGE (COMMERCIAL COURT)-05
6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL ICS (COMM) IOMP (COMM.)/71/2019 [10-07-2019 IM/S  SHANIVIAJAY PAUL 9810539647 18-02-2025 [2050 DAYS [YES Contested INA INA [PETITIO
6 TIS HAZRI COURT CENTRAL ICONSTRUCTIO IN U/S 34
[DELHI IN PVT LTD Vs IOF
IGAIL INDIA JARBITRA
L TD TION &
ICS (COMM) ICS (COMM)/2650/2022 8-12-2022 [UMESH TYAGIAKHIL RANA 7838798382 07-02-2025 (792 DAYS [YES Contested [NA INA ISUIT FOR]
[Vs MCD [RECOVER|
OF
IMONEY
ICS (COMM) ICS (COMM)/441/2024 108-04-2024 M/S VIRAJKK AGGARWAL 9810006579 04-02-2025 |302 DAYS [YES IContested INA INA ISUIT FOR|
IENTERPRISES [RECOVER]
Vs PUNJAB v OF
[INATIONAL IMONEY
[BANK
7 SH. MUKESH KUMAR GUPTA,CENTRAL INIL
[DISTRICT JUDGE, COMMERCIAL
ICOURT-07
8 [SH. GORAKH NATH PANDEY,CENTRAL INIL'
[DISTRICT JUDGE, COMMERCIAL
ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL 1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/687/2021 [27.02.2021 [RAVI GROVER VS A.K|RAHUL 9971827923 |20.02.2025 1454 ICONTESTED
PUDGE, COMMERCIAL COURT-09 IBLOCK IGUPTA [NAGPAL
o [SH. AJAY PANDEY, DISTRICTICENTRAL 307 ICivil ICS (COMM)/1575/2023 12/12/23 [Kavish Satija Vs SKCOKamra &9818636833 [25/02/25 #MACRO? [Yes IContested n7/01/25 |o
WUDGE, COMMERCIAL COURT IPersonal Care lAssociates
307 (Civil ICS (COMM)/346/2022 28/01/22 IMS. DEEPA Vs SMT/Rajeev Lochan [9711750166 [03/02/25 #MACRO? [Yes IContested INot
'ANDANA YADAV lexecuted
due tq
deficit court]
fee not paid
1307 (Civil MP (COMM.)/63/2024  [27/07/24 [UNION OF INDIA Vs M/sAshish K119313471929 [15/02/25 #MACRO? [Yes IContested [29/01/25
[Enkay Enterprises ISharma
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[SH. S.S RATHI, DISTRICT JUDGE,| ICOURT ROOM 310 ICS (COMM) ICS(COMM)/5134/2021 04.12.2021 IM/s SHANTI INDUSTRIESVarshesh 9811059395 [04.02.2025 1158 IContested [Recovery of]
ICOMMERCIAL COURT S M/s CHIRAG[Khurana [Money -
[ENTERPRISES 2(1)(c)(ii)
ICOURT ROOM 310 ICS (COMM) S (COMM)/331/2022 27-01-2022 [RAVINDRA KUMARDeepak Bashta |- 07.02.2025 1107 - IContested F F (Civil
ISHARMA Vs M/§ [Procedure
[ENGLISH PREMIUM ICode—20
ICOURT ROOM 310 ICS (COMM) °S (COMM)/245/2024 15-02-2024 [Shishpal Vs  MunicipalSatyendra 9811161525 [11.02.2025 1362 3 IContested F F 2
ICorporation Of Delhi [Kumar Singh
ICOURT ROOM 310 ICS (COMM) [CS (COMM)/591/2024 13-05-2024 ISTATE BANK OF INDIA VgBiplab ~ Kuman9811767517 [12.02.2025 275 F IContested F F Suits foy
MR HARGYAN SINGH [Mukherjee [recovery
land
[Damages —|
2(1)
ICOURT ROOM 310 ICS (COMM) [CS (COMM)/868/2021 09-03-2021 [KAMAL GUPTA Vs NORTH|Vinay Kumar | [13.02.2025 1437 F IContested F F [Recovery of]
[DELHI MUNICIPAL [Money -
ICORPORATION AND ANR 2(1)(C)([)
h2 [SH. RAVINDER BEDI, DISTRICTICENTRAL ko1 Misc DJ [737/2024 [19.12.2024 M/S KIRAN ROADWAYSBRIJPAL 9811702566 |04.02.2025
HUDGE, COMMERCIAL COURT IPVT LTD Vs M/S GOVINDISINGH
ICABLE INDUSTRIES AND|
IORS
o1 ICS COMM [706/2024 07.06.2024 INAWAL KISHORE SONIANMOL KAPUR (9718844007 [11.02.2025
/S GANESH PRASAD
o1 IMISC DJ 1375/2024 18.05.2024 [EPAC FLEXIBLES PVIJYOTI SHARMA([9310250694 [13.02.2025
[LTD V/S ANKUR
ICOUNTER CLAIM 12/2023 21.02.2023 /S SETHI AGENCIESNIKHIL 18744848370 [15.02.2025

/S M/S MEDILIVESCARH
IMANUFACTURING  PVT|
ILTD

ICS COMM 322/2022 25.01.2022 /S MEDILIVESCARERAJEEV 0312276651 [15.02.2025
IMANUFACTURING  PVI[KUMAR
[LTD V/S M/S SETHITEWARI
IAGENCIES

ICS COMM 174/2023 28.01.2023 ISH. GOVIND NARAYANTEJ PRATAP 18750116605 [19.02.2025
[KOTHARI Vv/s B.E|
ICONTRACTS PVT LTD

13 [SH. M.K NAGPAL, DISTRICTICENTRAL INIL
PUDGE, COMMERCIAL COURT

g [SH. ASHUTOSH KUMAR, DISTRICT|WEST CS (COMM)/845/2022 bo-10-2022 ISTATE  BANKVARUN CHANDIOK(P),  [9818365119 06-02-2025 [840 Ves IDECREE NI INil
WUDGE (COMMERCIAL COURT) IOF INDIA Vs
SH RAJESH|
IKUMAR SURYA|
JAND ANR

ICS (COMM)/671/2022 [23-08-2022 [BRIJ [SANJAY KUMAR(P), 9811446783 11-02-2025 [903 [Yes [DECREE [Nil INil
[BHUSHAN
[SHARMA PROP|
IOF M/S PRIME]

'VERSEAS--

ICS (COMM)/406/2022 [28-05-2022 [UNION BANKALOK KUMAR(P), 9911000126 20-02-2025 [999 [Yes IDECREE INil INil
IOF INDIA Vs
[VAIBHAV
ILAXMI SHG|
JAND ORS
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ICS (COMM)/86/2022 l02-02-2022 M/S [BHARAT BHUSHAN(P), [9910403763 28-02-2025 IDECREE
[EXCELSIOR
INK COMPANY
Vs ADD|
ISERVICE
5 [MS. HEMANI MALHOTRA WEST ICS COMM ICS (COMM)/122/2021 15-02-2021 IMETALORE _ OVERSEASHimal Akhtar 9810456889 [03-02-2025 1449 days No ICONTESTED INIL INIL
IDISTRICT JUDGE (COMMERCIAL [PVT LTD Vs KANCHAN|
ICOURT)-02 [DUGGAL
ICS COMM ICS (COMM)/578/2023 03-08-2023 ISARITA PANDEY Vs AFSRajesh Rain 9891326895 [07-02-2025 I554 days [No IDECREE INIL INIL
[FACILITY INTENT INDIA|
[PVT LTD
ICS COMM ICS (COMM)/778/2023 19-10-2023 ISUNDIPIKA WAHAL VsSunil Kumarn9311603027 [18-02-2025 1488 days No IDECREE INIL INIL
[BALMEET SINGH[Bhardwaj
[KATHURIA
ICS COMM Misc DJ/190/2025 22-02-2025 [Parveen Khandelwal VsAnil Sharma 9718358212 |24-02-2025 02 days No IDISMISSED INIL INIL
ijjay Chauhan
16 [SH. DIG VIJAY SINGH, DISTRICTWEST ICS (COMM)/694/2023 20/09/23 [RAJINDER PARSHADNeeraj gupta 9811267045 |01/02/25 500 IDECREE
WUDGE (COMMERCIAL COURT)-03 IGUPTA Vs DELHI JAL
[BOARD
ICS (COMM)/229/2024 07/03/24 IRandhir Kumar VInder Mohan[8920348291 [06/02/25 336 IDECREE
ICholamandalam MsgSingh
IGeneral Insurance
ICS (COMM)/608/2023 18/08/23 ISTATE BANK OF INDIA Vy 9810019614 [07/02/25 539 IDECREE
MRS KAMLESH
ICS (COMM)/14/2023 02/01/23 [UNION BANK OF INDIA| l10/02/25 770 IDECREE
s CHIRAG SHG AND ORS
ICS (COMM)/582/2023 l03/08/23 IMEDDO SAFEHAWK PVT|Vinod Dhaiya  [9999558855 [13/02/25 560 IDECREE
[LTD. Vs A TAJ SAFETY|
IAND WELDING CO
7 [SH. SANJAY JINDAL, DISTRICTWEST ICS (COMM) ICS (COMM)/509/2022 l10/06/22 STATE BANK OF INDIA VSRUCHI 9811170646 [|11/02/25 977 INA IDECREED INil INil
PUDGE (COMMERCIAL COURT) IAZAM KHAN IKHURANA
ICS (COMM) Misc DJ/409/2023 08/07/23 SUNNY KUMAR BANSALVIKASH 9999440419 [12/02/25 585 INA IALLOWED INil INil
'S HARDWYN INDIA INC [BHATIA
ICS (COMM) Misc DJ/401/2024 05/07/24 IM/S SARA HELATHCARENEERAJ GUPTA|9811267045 [13/02/25 223 INA IDISMISSED INil INil
[PVT LTD VS M/S HICARE
[POLYMERS PVT LTD.
ICS (COMM) ICS (COMM)/323/2021 l04/08/21 IKESHAV CO/OPERATIVERUPAK 8700116319 [20/02/25 1296 INA IDECREED INil INil
BANK LTD. VS M/SSHRIVASTAVA
IASHISH MEDICOS AND|
IORS.
ICS (COMM) ICS (COMM)/510/2023 06/07/23 SAR GLOBAL PVT. LTD.[PRAVESH 8010909016 [27/02/25 602 INA IDECREED INil INil
S JINDAL SPECIALTY[BANSAL
[TEXTILES LTD
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18

SH. AJAY GUPTA, DISTRICT]
VUDGE (COMMERCIAL COURT)

WEST

[CS (COMM)

ICS (COMM)/826/2024

[23-09-2024

ICANARA BANK Vi
IPRAVEEN GARG

12-02-2025

(Contested

(CS (COMM)

ICS (COMM)/87/2024

0-01-2024

irender Kumar \E|
Pasmeen Singh Wadhwa

l14-02-2025

(Contested

ICS (COMM)

ICS (COMM)/269/2023

18-03-2023

IASHOK KANSAL Vs FAZL
[UR REHMAN

l19-02-2025

(Contested

ICS (COMM)

ICS (COMM)/122/2024

08-02-2024

State Bank Of India V§
[MOHD RASHID

[27-02-2025

(Contested

ICS (COMM)

ICS (COMM)/493/2024

05-06-2024

[Sanjay Arora Vs Ajmal and|
[Sons

28-02-2025

(Contested

9

ISH. NARESH KUMAR MALHOTRA|
[DISTRICT JUDGE (COMMERCIAL
ICOURT)

IWEST

ICS (COMM)/5/2023

ICS (COMM)/5/2023

02-01-2023

[UNION BANK OF INDIA|
s BABA PARPARMAL
ISHG AND ORS

[25-02-2025

IDISMISSED

ICS (COMM)/13/2023

ICS (COMM)/13/2023

02-01-2023

[UNION BANK OF INDIA
s UPKAR SHG AND ORS

06-02-2025

IDISMISSED

ICS (COMM)/44/2023

ICS (COMM)/44/2023

09-01-2023

[BANK OF INDIA Vs AJAY]|
IARORA

10-02-2025

IDECREE

ICS (COMM)/196/2024

ICS (COMM)/196/2024

[27-02-2024

[Ruchika Gupta Vs Satender
[Kumar Mukhiya

04-02-2025

IDECREE

ICS (COMM)/303/2024

ICS (COMM)/303/2024

03-04-2024

IAjay Mandal Vs Syed Imran

01-02-2025

IDECREE

20

[SH. ANURAG SAIN, DISTRICT]
HUDGE (COMMERCIAL COURT)-01

INEW DELHI

21

[SH. VIDYA PRAKASH, DISTRICI]
NUDGE (COMMERCIAL COURT)

IARBTN

3047/2018

[16.07.2018

PEC LTD. VS. BADRI
SINGH VINIMAY PVT]|
ILTD.

JA. K. VERMA

9810100963

101.02.2025

2392

INO IDISMISSED

INil INil

ICS(COMM)

1310/2021

[23.08.2021

[HINDUSTAN MEDIA
ENTURE LTD. VS|
INATIONAL
ICOOPERATIVE
IDEVELOPMENMT

IPUNEET BAJAJ

9711166242

04.02.2025

1261

[YES IDECREED

INil INil

ICS(COMM)

I561/2022

09.06.2022

[UNION BANK OF INDIA|
S. GURU PRASAD

IPRIYA RANJAN

0958264316

[14.02.2025

981

[YES IDECREED

INil INil

b5

[CS (COMM.)

[750 / 2022

101.09.2022

G- R GUPTA AND BROS. [SH.  VINAYAK

S. PUNJAB NATIONAL
IBANK

IMARWAH

INOT
IPROVIDED

12.02.2025

1896

INA ICONTESTED

INA INA

U/S 34

IRECOVERY|

IRECOVERY|

|SUIT  FOR
RECOVERY
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INSTITUTION (CONTESTED

MEDIATION
TOOK PLACE

NATURE
DISPOSAL

SETTLED)

OFDATE OFNUMBER AC
EXECUTIO OF DAYSSE!
/N OFFOR
DECREE  EXECUTI
[O

IOMP (COMM.) 171/ 2023 07.12.2023 INARENDER KUMAR VS.|SH. ANURAG9871441764 [19.02.2025 laq1 ICONTESTED IU/S 34
IGENERAL MANAGER IKAUSHIK IARBITRATI
ION &
ICONCILIAT]
[ON  ACT|
ICS (COMM.) 834 / 2022 12.10.2022 IM/S ARCEE TRADINGSH. BASANT|9013012928 [24.02.2025 867 INA ICONTESTED INA INA [SUIT _ FOR|
ICORPORATION VS. M/SKUMAR [RECOVERY/|
IGREEN LIFEGAUTAM
[NFRASTRUCTURE
IDEVELOPMENT
IOMP (COMM.) 81/ 2021 24.08.2021 RHINO BAMBOOSH. DURGA/9711131164  [25.02.2025 1282 INA ICONTESTED INA INA IU/S 34|
[NDUSTRY VS. NORTHDUTT IARBITRATI
[EAST CENTRE FO ION &
TECHNOLOGY ICONCILIAT]
APPLICATION AN [ON ACT|
ICS (COMM.) k79 / 2023 24.08.2023 INEHA BAJAJ VS. [SH. SANDEEP/9868727755 [27.02.2025 554 INA ICONTESTED INA INA ISUIT FOR|
ICHARAN PREET SINGKUMAR IRECOVERY/|
IAND ORS.
22 [SH. VINEETA GOYAL, DISTRICI] 24 ISECTION 9 OF ARBITRATION &OMP (D29/11/2024 M/S MASSIVﬂT’RATEEK 20/12/-3741 |12/02/2025 75 INO IALLOWED INil INil [SECTION 9
WUDGE (COMMERCIAL COURT)-03 ICONCILIATION ACT COMM.)/306/2024 [RESTAURANTS PRIVATEKUMAR |OF
[LIMITED VS M/S AV IARBITRATI
[HOSPITALITY VENTURES ION &
[ILLP ICONCILIAT]
ISUIT FOR RECOVERY ICS (COMM.)/407/2023 18/07/2023 IANKIT MANAKTALA VSRAMAN 20/12/-3741 |15/02/2025 578 [YES IDECREED INil INil ISUIT FOR|
[DILSHAD KHAN ISABHLOK IRECOVERY/|
ISUIT FOR RECOVERY ICS (COMM.)/418/2024 10/05/2024 [DEKI ELECTRONICS LTDIVARUN JAIN [20/12/-3741 [15/02/2025 281 [YES IDECREED INil INil ISUIT FOR|
S BRIGHT WESTECH]| [RECOVERY/|
ISOLUTION PVT LTD
ISECTION 9 OF ARBITRATION &OMP (D29/11/2024 M/S MASSIVE[PRATEEK 20/12/-3741 18/02/2025 81 INO IDISPOSED INil INil ISECTION 9
ICONCILIATION ACT COMM.)/305/2024 [RESTAURANTS PRIVATEKUMAR F
[ILIMITED VS MOONSHINE IARBITRATI
[FOOD VENTURES LLP ION &
ICONCILIAT)
OBJECTION 34 OF ARBITRATIONIOMP (COMM.)/129/2021 [16/12/2021 IM/S ATC FOODS PRIVATEGAURAV 20/12/-3741 |20/02/2025 1162 INO [PETITION INil INil IOBJECTIO
& CONCILIATION ACT [LIMITED VS UNION OHRAGGARWAL IALLOWED IN 34 O
[[INDIA IARBITRATI
ION &
ICONCILIAT)
IOBJECTION 34 OF ARBITRATIONIOMP (COMM.)/130/2021 [16/12/2021 IMS ATC FOODS PRIVATEGAURAV 20/12/-3741 [20/02/2025 1162 INO IPETITION INil INil [OBJECTIO
& CONCILIATION ACT [LIMITED VS UNION OFRAGGARWAL IALLOWED IN 34 OF
[NDIA IARBITRATI
ION &
ICONCILIAT]
IOBJECTION 34 OF ARBITRATIONIOMP (COMM.)/131/2021  [16/12/2021 IM/S ATC FOODS PRIVATEGAURAV 20/12/-3741 [20/02/2025 1162 INO IPETITION INil INil [OBJECTIO
& CONCILIATION ACT [LIMITED VS UNION ORAGGARWAL IALLOWED IN 34 OF
[NDIA IARBITRATI
ION &
ICONCILIAT]
I(OBJECTION 34 OF ARBITRATIONIOMP (COMM.)/36/2021 20/03/2021 IM/S SUPERIOR ATRCON[KARTIK VENU 20/12/-3741 [28/02/2025 1441 INO IDISPOSED INil INil [OBJECTIO
& CONCILIATION ACT [PVT. LTD. VS UNION OF IN 34 OF
[INDIATHROUGH THE IARBITRATI
[EXECUTIVE ENGINEER N &
ICONCILIAT]
IOBJECTION 34 OF ARBITRATIONIOMP (COMM.)/126/2024 [20/05/2024 INARINDER SINGH VSMANMOHAN [20/12/-3741 [28/02/2025 284 INO IPETITION INil INil [OBJECTIO
& CONCILIATION ACT IM/S INDOSTAR CAPITALISINGH IALLOWED IN 34 OF
[FINANCE LIMITED IARBITRATT
N &
ICONCILIAT]
23 |MS. SAVITA RAO, DISTRICTSOUTH 2, New Court Block-T [Petition U/s 34 of the Arbitration &OMP (COMM.)/38/2023  [6-6-23 MR F PAUCIDENT LOPEZSh. R Vishnu9620983424 [03-02-25 608 INA IDISMISSED INA INA [Petition U/
HUDGE(COMMERCIAL COURT) IConciliation Act IAND ANR Vs MS CITIKumar 134 of the
[FINANCIAL CONSUMER| |Arbitration
[FINANCE INDIA LTD &
IConciliation
12, New Court Block-I (Civil Suit ICS DJ/945/2018 6-10-18 [DAZZLE  ACCESSORIESMohd Jamal8826758896 [04-02-25 2313 [YES IDISPOSED INA INA ISuit foy
[[INDIA LLP Vdlkhlas [Recovery
IGOLDSQUARE SALES
[NDIAN PVT LTD




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

12, New Court Block-I ICivil Suit ICS (COMM)/677/2023 23-12-23 nion Bank Of India VsSh Arvid Sinha 9810618195 [12-02-25 la17 Suit for]
IAman Khandelwal [Recovery

12, New Court Block-I ICivil Suit ICS DJ/101/2019 12-2-19 IRFAN KHAN Vs DEEN[Sh. Dilshad Al9811962051 [14-02-25 2194 IYES IDISMISSED INA INA Suit for]
IMOHAMMAD [khan [Recovery

24 [MS. ANURADHA SHUKLASOUTH INIL
[BHARDWAJ, DISTRICT]

HUDGE(COMMERCIAL COURT)

25 [SH. SANDEEP YADAV ISOUTH INIL

26 [SH. SANJEEV KUMAR SINGH,SOUTH INIL
[COMMERCIAL COURT.

27 [SH. LOKESH KUMAR SHARMA,SOUTH 4o, New Court Block-IT ICommercial ICS/COMM/710/2022 08-10-2020 [KRBL LTD. VS PRAVEENSHARAVAN INOT GIVEN [14-02-2025 11590 - IDECREED F 1365 [COMMERC
[DISTRICT JUDGE(COMMERCIAL| [KUMAR BUYYANI IKUMAR AL  SUIT
ICOURT) [RECOVERY/|

|OF MONEY

4o, New Court Block-IT ICommercial ICS/COMM/39/2022 12-01-2022 M/S MINDSHARE GROUPSHUBHAM 9624786054 [12-02-2025 1127 - IDECREED F 1365 ICOMMERC
S M/S UPPER INDIAPALIWAL [[AL  SUIT|

STEEL [RECOVERY/|

|IOF MONEY

l4o, New Court Block-IT ICommercial ICS/COMM/617/2023 20-01-203 IMAHESH EDIBLE OILVARNIKA 983660707  [25-02-2025 767 s IDECREED F 65 ICOMMERC
[INDUSTRIES IBAJAJ [[AL  SUIT|

IRECOVERY|

|IOF MONEY

k1o, New Court Block-IT ICommercial ICS/COMM/675/2022 01-12-2022 M/S PATANJALIIQRA KHAN 19999154100 [28-02-2025 820 F IDECREED F 1365 ICOMMERC
[PARVAHAN VS MOHIT] [[AL  SUIT|

[RUBBER FOAM INDIA IRECOVERY/|

|IOF MONEY

28 [SH.LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 [EXECUTION (COMM.) ko/2022 [27-04-2022 M/S SHUBHAM|VARUN GUPTA [NA [25-02-2025 1035 - IDISMISSED BEING}- F-

[ENGINEERING AND| INON-
ICONSTRUCTION [MAINTAINABLE
ICOMPANY Vs M/S THEH

INDURE PVT. LTD.

29 [MS. NEELAM SINGH, DISTRICTSOUTH-EAST 4 ICS (COMM)/81/2018 [21.12.2018 K PLAY INDIAWNIRUDH WADHWA IN/A 01.02.2025 [2234 [YES [Dismissed - F INIL

WUDGE ILIMITED Vs
AP
IDISTRIBUTORS
ICS (COMM)/705/2022 [21.07.2022 ISHG C ATTALALOK SHARMA IN/A 10.02.2025 [935 [YES [Dismissed 3 F
|@GIAN CHAND|
IATTAL Vs
[MEISSA
[TECHNOLOGIE
IS PVT LTD WE|
DO SKY
ICS (COMM)/550/2023 106.06.2023 [BHARAT [HIMANSHU GARG IN/A 12.02.2025 617 [YES [Dismissed - F
IBHUSHAN Vs
IM/S GHIBS|
IFACILITY AND|
IALLIED
ERVICES PVT]
ILTD
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PRE-
INSTITUTION
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DISPOSAL
(CONTESTED
SETTLED)

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
ON OF

ICS (COMM)/558/2021 [29.11.2021 IBIOTECH IN/A 13.02.2025 (1172 [Dismissed
ICONSORTIUM
[INDIA LTD .VS|
ISUNILA BAGGA|
ICS (COMM)/917/2022 [12.09.2022 [SUNILA BAGGAJHEMENT MANJANI IN/A 13.02.2025 [885 [YES [Dismissed - F
VS BIOTECH]
ICONSORTIUM
[[NDIA LTD
ICS (COMM)/783/2022 6.08.2022 ILIC HOUSINGMANI KAUL IN/A 24.02.2025 933 [YES [DECREED - F
[FINANCE LTD,
VS MANOJ|
IKUNWAR
ICS (COMM) 3808/2024 [24.10.2024 IRCPL IGAURAV PURI IN/A 24.02.2025 [123 [YES IDECREED - F
[LOGISTICS V¥
[UTKARSH
[SETH
ICS (COMM)/107/2024 [16.02.2024 IMANISH IARUN SHARMA IN/A 28.02.2025 [378 [YES [DECREED - F
[VOHRA VS
IAFSAR ALI
30 [SH. AJAY KUMAR JAIN ISOUTH-EAST o [PETTITON U/S 34 IOMP (COMM)/47/2024 5426 [BHARAT BROADBAND|Deepayan 9953808868 45701 275 INO IContested - -
INETWORK LIMITED Vs [Mandal(P),
[BIRLA CABLES LIMITED
[PETTITON U/S 34 IOMP (COMM)/50/2024 5428 [BHARAT BROADBAND|Deepayan 9953808868 45701 273 INO IContested - -
INETWORK LIMITED Vs [Mandal(P),
[BIRLA CABLES LIMITED
ICOMERCIAL SUIT ICS (COMM)/72/2019 3558 [TRIPITAK ~MARKETINGM.K. SHAH(P), 9810433636 45702 2144 [YES IContested - -
[LLP Vs JHAVERIFLEXO|
[[NDIA LIMITED
ICOMERCIAL SUIT ICS (COMM)/2462/2024 5444 ISTATE BANK OF INDIA [VARUN 9818365119 45702 258 [YES IContested - -
s VINOD BHOT ICHANDIOK(P),
ICOMERCIAL SUIT ICS (COMM)/2902/2024 5497 ICANARA BANK Vs [Pratap Chandra (9990366723 145694 197 IYES IContested - -
[HASMI BEGUM [Rana(P),
131  [MS. ANU GROVER BALIGA ISOUTH-EAST 21 ICOMMERCIAL SUIT ICS DJ 147/2021 10-02-2021 [REGENT ENTERPRISEgﬁVLANOJ 9811411861  |03-02-2025 1454 - - - -
[LTD. Vs. MAGNITECHKUMAR GARG
[ENGINEERS
ICOMMERCIAL SUIT ICS COMM 523/2023 [30-05-2023 [SUNITA RANI Vs. M/§|MISHALVIJ 18800386667 [13-02-2025 625 - - - -
[RELIANCE JIO|
[NFOCOMM LTD.




DISTRICT

COURT ROOM

CASE TYPE

IARBITRATION
ICONCIALIATION ACTQ

CASE NO.

JARBTN 165/18

DATE

REGISTRATIO RESPONDENT NAME

N

26-05-2018

ILEARNING TEMPLI
[ENLIGH MEDIUM HIGH]
ISCHOOL Vs. M/S EDU|
SMART SERVICES PVT]|
ILTD

OFPETITIONER NAME VSADVOC/

DEEP
ISINGH

ADVOCATE
MOBILE
NUMBER

9711570956

DATE
DECISION

28-02-2025

OFDAYS FOR DISPOSALWHETHER

2470

NATURE

PRE- DISPOSAL

INSTITUTION (CONTESTED

MEDIATION  SETTLED)
TOOK PLACE

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N OFFOR

DECREE  EXECUTI

ON

OF

IARBITRATION
ICONCIALIATION ACTQ

AND

IOMP COMM 1/19

03-01-2019

[HAMDARD PUBLIQ

IAMANDEEP

ISCHOOL Vs. EDU SMART|SINGH

[SERVICES PVT LTD.

9711570956

28-02-2025

2248

IARBITRATION
ICONCIALIATION ACTQ

OMP COMM 3/19

08-01-2019

ILITTLE ANGLES HIGH|

IAMANDEEP

ISCHOOL Vs. EDU SMART|SINGH

ISERVICES PVT LTD

9711570956

[28-02-2025

2243

32

[SH. BHUPESH KUMAR

ISOUTH-EAST

ICOMMERCIAL CASE

ICS DJ/156/2023

01-03-2023

[HIND TERMINAL
[PRIVATE  LIMITED Vs
IAERO MARINE
ILOGISTICS PVT LTD AND
IANR

ISAVYACHI K|
ISAHAT

9910081428

l19-02-2025

IYES (Contested

ICOMMERCIAL CASE

IARB. A. (COMM.)/4/2024

04-09-2024

[SMT. RUCHI GOYAL V§g

IDEEPAK

M/S MONEYWISEAGARWAL

[FINANCIAL
[PVT. LTD.

SERVICES

9650335116

l14-02-2025

163

IYES (Contested

ICOMMERCIAL CASE

ICS (COMM)/22/2024

12-01-2024

IARVINDER SINGH PURIJ|
s ASHMEET SAHNI|

[PROPRIETOR OF M/S|

[SHASHI FABRICS INDIA

IMAYANK
'ADHWA

9999916544

l14-02-2025

399

[YES (Contested

ICOMMERCIAL CASE

ICS (COMM)/216/2024

23-03-2024

ISH. JOGINDER KUMAI
s M/S ROYAL
ISPORTSWEAR AND ANR.

AVEEN
IKUMAR DALAL

9810347420

l13-02-2025

327

IYES Contested

ICOMMERCIAL CASE

ICS (COMM)/179/2021

19-03-2021

OPPLE LIGHTING INDIA|
[PVT. LTD. Vs VIPUY
[RUPANI

JATUL KUMAR

7838899913

[24-02-2025

1438

IYES Contested

133

MS. NEERA BHARITHOKE,}
[IDISTRICT JUDGE(COMMERCIAL
ICOURT)

ISOUTH-EAST

3

ICOMMERCIAL CASE

IARBTN/177/2018

06-07-2018

IM/S D.S. COMTECH PVT]|
[LTD Vs M/S HARMONY|
[INC

IDEEPAK
IKHURANA

10-02-2025

2411

[YES ICONTESTED

ICOMMERCIAL CASE

ICS DJ/125/2019

08-02-2019

RAHMAT ALI Vs JAMIL
IAHMAD

IYOGI SHARMA

9717153888

11-02-2025

2195

[YES ICONTESTED

ICOMMERCIAL CASE

IOMP (COMM.)/22/2021

07-04-2021

[M/S TIRUPATI SANKALPVINAYAK

RETAILERS PVT. LTD. V:
IM/S SAMSUNG INDIA
[ELECTRONICS PVT. LTD.

IMARWAH

9810522185

l07-02-2025

1402

[YES ICONTESTED

ICOMMERCIAL CASE

ICS DJ/152/2021

11-02-2021

[AKIL, AHMAD (COUNTERM.N. SIDDIQUI

ICLAIM) Vs RAHMAT ALI

11-02-2025

1461

[YES ICONTESTED

134

IMS. NIRJA BHATIA, LD. DISTRICT]
VUDGE (COMMERCIAL COURT-|

7)DIGITAL, SOUTH-EAST, SAKET|
ICOURT

ISOUTH-EAST

3O

130

ICS(COMM)

295/24

0.04.2024

B.K. Trader V:
The New Indiq
|Assurance

Mr.  Manoj|
[Kumar

9810675719

03.02.2025

289 F

[Dismissed

30

IOMP (COMM)

79/24

Bo.11.2024

[Manohar

ISudershan India

|Ankur

IChaudhary  VsSinghal

9811126091

[15.02.2025

77 3

[Dismissed

135

SH. RAJ KUMAR TRIPATHI,|
IDISTRICT JUDGE(COMMERCIAL
ICOURT)

ISOUTH-EAST

B9

ICS COMM

666/23

18.07.23

THE JAMMU & KASHMIR[SOAYIB

[BANK VS  NISHAR|
IAHMED ROTHORE

QURESHI

8800543987

01.02.25

564

INO IDECREED

INO

INO
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N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

[1221/18 SKH SHEET METALSSOURABH 199999031721 [07.02.25
ICOMPONTS PVT VSGUPTA
ISUNIL MONGA
ICS COM 158/24 13.03.24 P N BVS HRIDAY RAM|VICRAM GOLA (9811244209 [12.02.25 1336 INO IDISMISS INO INO
[PANDAY
ICS COM [269/2019 13.11.2018 ISIVANDANA RK PAHWA 9540889100 [13.11.2018 2286 INO IDECREED INO INO
ICOMMERCIAL Vs
ICOUNTAINER
ICORPPORATION OK
INDIA LTD
ICS COM 632/22 04.07.2022 IMS SPOTON LOGISTICSAMBER 9821961222 [18.02.2025 960 INO IDECREED INO INO
[PVT VS MS DESIGNER [SACHDEVA
[EXPERTS
ICS COM 1346/20 10.12.20 OPPLE LIGHTING INDIAATUL KUMAR (7828899913 [22.02.2025 1535 INO IDECREED INO INO
PVT VS MS JAY BIZ
ISOLUTIONS THROUGH
[[TS PROPRIETOR JAY]
JRAM PRASANNA
136 [SH. PITAMBER DUTT, DISTRICTEAST P09 IRECOVERY 1178/2024 04-06-2024 ISHREE BALAJIKUMARI - [22-02-2025 258 [YES ICONTESTED INIL INIL
PUDGE (COMMERCIAL COURT) IOVERSEAS VS/DURGESH VS|
ELLCOAT SHINE IND/NAMAN RAJ
[PVT.LTD.
09 IRECOVERY [249/2024 29-08-2024 IAKSHITIZ BIRMANIPAWAN TYAGI|.- 28-02-2025 179 [YES ICONTESTED INIL INIL
IALTAS ANIL BIRMANI VS|VS. SHUANGI|
[KRISHNA STORE ISHARMA
09 IRECOVERY [275/2024 17-09-2024 IAYUSH VS. SHAILESHMANOJ - 28-02-2025 161 [YES ICONTESTED INIL INIL
ERMA IKUMAR VS. R K|
ISHARMA
P09 IRECOVERY [193/2023 [20-05-2023 [PACE COMPUTECH INDIAVIPIN - [22-02-2025 637 YES ICONTESTED INIL INIL
P LTD. VS. LOHUMSINGHANIA VS|
ICLEANTECH P LTD. JAMAN VERMA
P09 IRECOVERY [275/2022 1-08-2022 IANIL KUMAR GOYAL VSJRITU  GUPTA|.- 27-02-2025 906 [YES ICONTESTED INIL INIL
ISH. MADAN LAL BANSAL [VS. JAIVEER)
ISEHRAWAT
o9 ISECTION 34 l17/2023 05-10-2023 M/S SINGH EARTH[PAWANI 22-02-2025 l502 - ICONTESTED INIL INIL
[ENTERPRISES VS. M/SPODDAR VS|
ICHOLAMANDALAM ISUMIT KUMAR
[NVESTMENT AND|
[FINANCE COMPANY LTD.
137 |[MS. RUBY ALKA GUPTA, DISTRICTIEAST o1 ICS Comm [216/2022 14-07-2022 STATE BANK OF INDIA VSSHIV K TYAGI &9811059032 |03-02-2025 935 [YES IDECREED l03-02-2025[0ON SAME|
WUDGE (COMMERCIAL COURT) [PAPPU GUPTA IASSOCIATES IDAY
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD IC.S. (COMM)/ [79/2023 14-08-2023 [SMT. BEENA TRIPATHI VSSHAILENDER 18860141196 [12-02-2025 256 F ICONTESTED No -
IDISTRICT JUDGE (COMMERCIAL)-| [SH. VIJAY BANSAL INEGI [Execution
1 ffiled till date
C.S. (COMM)/ 6/2024 01-04-2024 [Rahul Jain Vs M/s VishalVIJAY PAI8882525642 [19-02-2025 678 - ICONTESTED INo F
[Trading Company ISINGH [Execution
ffiled till date
IC.S. (COMM)/ [75/2022 [27-07-2022 [LEVI STRAUSS AND CO VS§UNITED 26843455 [25-02-2025 1324 - ICONTESTED No I
IAMAN OJHA TRADING ASUNITED [Execution
ICHOTA PALIKA BAZAAR ffiled till date]
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N
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NATURE
PRE- DISPOSAL
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1390 [SH. BRIJESH KUMAR, DISTRIC o1, New Court Building{CS(COMMERCIAL) ICS (COMM) 384/23 [31-07-2023 IMR. JITENDER KUMARPPAWAS 9873632138 [11/02/2025 561 IDISMISSED
MUDGE, (COMMERCIAL COURT) ISHD/KKD/Delhi 'ADHWA VS T.RJAGGARWAL N NOT|
[SAWHNAY MOTORS PVT| [FILED
[LTD
01, New Court Building{CS(COMMERCIAL) IMISC DJ 905/2024 25/11/2024 K K MITTAL VS RAJIVlsumit nandvani [7011541912 [17/02/2025 84 INO IALLOWED [EXECUTIO NO
ISHD/KKD/Delhi SHARMA N NOT|
[FILED
301, New Court Building/CS(COMMERCIAL) ICS(COMM) 46/2024 16/01/2024 [TARSHAM MITTAL  VSsumit nandvani (7011541912 [18/02/2025 1399 [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/Delhi [RAHUL GUPTA N NOT|
[FILED
301, New Court Building/CS(COMMERCIAL) ICS (COMM) 258/2024 26/04/2024 [UNION BANK OF INDIA [samarendra 9999114922 |19/02/2025 299 [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi S KANAN[kumar N NOT|
[ENTERPRISES [FILED
Bo1i, New Court Building|CS(COMMERCIAL) ICS (COMM) 21/2024 09/01/2024 INAVEEN KUMAR TANEJApramod singh  [9871724396 [20/02/2025 408 [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi S TARUN ARORA N NOT|
[FILED
301, New Court Building/CS(COMMERCIAL) ICS(COMM) 40/2023 25/01/2023 IGLOBE EXPRESSshariq j riyaz 9906070001 [22/02/2025 759 [YES IDECREED [EXECUTIO NO
ISHD/KKD/Delhi SERVICES PVT LTD V§ N NOT|
IM/S TEXTILES CRAFT [FILED
4o |MS. KIRAN BANSAL, DISTRICTSHAHDARA JROOM NO 208 ICommercial MP (COMM)/1/2024 [20-01-2024 [Sangeeta Vs Aar KayMonu Kumar(P),[9811447103 [04-02-2025 1370 [Yes [ALLOWED [Execution [nil
MUDGE, (COMMERCIAL COURT) [Finlease Pvt Ltd not filed
JROOM NO 208 ICommercial ICS (COMM)/163/2024 07-03-2024 [Punjab National Bank VsGirish 9654336403 [18-02-2025 1348 [Yes IDECREED [Execution [nil
IDeepika Jain IChander(P), ot filed
IROOM NO 208 ICommercial ICS (COMM)/278/2024 [13-05-2024 [Punjab National Bank VsSanjay 9871980045 [19-02-2025 282 [Yes IDECREED [Execution nil
[Rihan Sanitations ThroughlKumar(P), ot filed
[Proprietor Shri Liyakat
[JROOM NO 208 [Commercial ICS (COMM)/470/2023 20-09-2023 [IDBI BANK LTD VgDineshkgupta [9718764007 [28-02-2025 387 Yes IDECREED Inil
IANURAG SHUKLA
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 303, New Court Building|CS (COMMERCIAL ) ICS (COMM) 33/2024 11-01-2024 IM/S BIOCON ELECTRIAMARENDRA [9599801188 [27/02/2025 1369 [YES IDECREED [EXECUTIO [NO
PUDGE, COMMERCIAL COURT ISHD/KKD/Delhi [PVT LTD THROUGH ARKR.DUBEY N NOT]
R DINESH CHAND| [FILED
ISHARMA VS M/S VISION|
[POINTTHROUGH PROP|
03, New Court Building|CS (COMMERCIAL) ICS (COMM) 95/2024 06/02/2024 THE NANITAL BANKMANOJ GUPTA [9999846390 04/02/2025 113 IYES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi [LIMITED VS SHRI SAl| N NOT|
INATH TRADERS [FILED
42 |SH. PAWAN KUMAR MATTO DJSHAHDARA IC.No 304 ICS (COMM)/207/2023 [SARAOGI [21-04-2023 ISANJAY 18285672608 [10-02-2025 661 DAYS - IDECREED [Execution
COMM-04) ISUPER SALES IKUMAR ot filed till
IPVT. LTD. Vs IPANWAR date
IAMARJIT
ISINGH
ICS (COMM)/403/2022 M/S NAVjp1-07-2022 IA.K. JAIN 9350838495 [28-02-2025 973 DAYS F IDECREED [Execution
[BHARAT ot filed til
[ENTERPRISEST] date
[HROUGH IT¢|
IPARTNER SHRI|
IANUJ MITTAL
ararm
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43 |[MS. PREETI AGARWAL GUPTA,NORTH-WEST o6 IOMP COMM-11/2024 [18-03-2024 IAJAY GARG VS SHRIRAMUJAI =~ PRAKAS 28-02-2025
[DISTRICT JUDGE, (COMMERCIAL [TRANSPORT FINANCEGAUTAM
ICOURT) [LTD.
ICS(COMM)-421/2019 02-12-2019 [UTTAM STEEL ALLOYSArvind Saraswat l27-02-2025

PVT. LTD. VS M/§
BHUPESH STEEL PVT)
[LTD. AND ORS.

ICS (COMM)-359/2022 24-08-2018 TARUN GARG VS M/SJAI RAM GARG 18-02-2025
[SUPER AUTO
44 [SH.VINOD YADAV 1316 (Civil ICS(Comm.)/293/2022 29.04.22 IM/s Mukul GuptaMonica Goel IN.A 07.02.25 1015 Days [Yes IContested IN.A IN.A

Marketing Pvt. Ltd. Vs
IAmbient Printers Private &]
Ors.

ICS(Comm.)/841/2023 07.11.23 ijay Kumar Gaba @ Vijay|Vijay Sachdeva [N.A 12.02.25 l463 Days [Yes IContested IN.A IN.A
3auba Vs. Promila Sharma

ICS(Comm.)/436/2021 01.09.21 ISterile India Pvt. Ltd. Vs|Vikas Deep Jain [N.A 15.02.25 1263 Days [Yes IContested IN.A IN.A
scar Remedies Pvt. Ltd.

ICS(Comm.)/539/2021 12.10.21 /s Paragon Industries [Pravesh Dabas [N.A 24.02.25 1231 Days [Yes IContested IN.A IN.A
s. KK Industries & Ors.

MP(Comm.)/48/23 21.04.23 IM/s Kapalin Energies Pvt/Sahil Kakkar [N.A 27.02.25 678 Days [Yes IContested IN.A IN.A
[Ltd. Vs. M/s TATA Project]
ILtd.

k5 [SH. AMIT KUMAR, DISTRICT JUDGE,NORTH INIL
ICOMMERCIAL COURT

k6 [SH. UMED SINGH, DISTRICTNORTH INIL
VUDGE (COMMERCIAL)
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ISH. PANKAJ GUPTA, DISTRIC ICommercial Suit ICS COMM. 492/2024 130.09.2024 IPUNJAB NATIONALVED PRAKASH 9711900673, [01.02.2025
WUDGE (COMMERCIAL) [BANK VS M/S JKG SPICES|PERVESH 8076367709 SUIT
IKUMAR
603 ICommercial Suit ICS COMM. 529/2023 10.11.2023 ISUBIR BORKER VSRADHE SHAM|9911270755, [03.02.2025 451 YES IDISMISSED INIL INIL IRECOVERY]|
[BHARTIYA EXPORTERSQ [ROHILLA, 0643134361 SUIT
[RAKESH
603 ICommercial Suit ICS COMM. 516/2024 [15.10.2024 ICANARA BANK VS REWA [SANJEEV 9711142200, [10.02.2025 118 [YES IALLOWED INIL INIL IRECOVERY/|
ICHOPRA, 19990497000 ISUIT
IDEVENDER
[MOR
603 ICommercial Suit ICS COMM. 304/2023 22.06.2023 [LOUIS VUITTON]MANKARAN (9650682928, [11.02.2025 600 INO IALLOWED INIL INIL IRECOVERY/|
IMALLETIER VS RAHULSINGH, 9830173208 SUIT
[BOSE ISUBHAM
ISHARMA
603 ICommercial Suit ICS COMM. 280/2024 27.05.2024 RAJEEV ~ BANSAL  VSPARAS 9810600656, [12.02.2025 261 [YES IALLOWED INIL INIL IRECOVERY/|
[SURJIT SINGH GGARWAL, 9971640403 ISUIT
IDHARMENDER
ISHARMA
603 ICommercial Suit ICS COMM. 395/2024 14.08.2024 [M/S MOGLI LABS INDIATARUN 9871495838, [15.02.2025 185 [YES IALLOWED INIL INIL IRECOVERY/|
[PVT LTD VS M/S BABAIJVERMA, YASHU|8882149812 SUIT
[FASHION [RUSTAGI
603 ICommercial Suit ICS COMM. 522/2024 18.10.2024 [BANK OF INDIA VS M/SAMERNDRA  [9910717081, [25.02.2025 130 [YES IALLOWED INIL INIL IRECOVERY/|
IATSUM [NATH SHUKLA 7599052280 ISUIT
ISHIVAM
603 ICommercial Suit ICS COMM. 558/2023 18.12.2023 IASHOK KUMAR Vi JIT 9810326486, |28.02.2025 1438 [YES IDISMISSED INIL INIL IRECOVERY/|
ISHAL PREMCHANDSINGH, 9971625140 ISUIT
[TAWDE ICHIRAG JAIN
603 ICommercial Suit ICOUNTER CLAIM 10/2024 [01.04.2024 TSHAL PREMCHANDMANJIT 9810326486, [28.02.2025 333 INO IREJECTED INIL INIL IRECOVERY/|
[TAWDE Vs ASHOKISINGH, 9971625140 ISUIT
[KUMAR ICHIRAG JAIN
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¥8 [SH. VIKAS DHULL, DISTRIC 613 ICommercial Suit ICS(Comm) /11/2023 03-03-2023 ohar Dolai Vs ParamjitiSh. J.B. Malik [9810485740 |01-02-2025 701 [Dismissed ICommerci
WUDGE, COMMERCIAL COURT. [Singh lal
[Recovery
[Suit

4o [SH. AMIT BANSAL, DISTRICTSOUTH WEST 614 ICOMMERCIAL SUIT ICS(COMM)/487/2023 20.10.2023 INARENDER KUMAR GADIMR. TARA[9212127060 [13.02.2025 1482 DAYS INIL ICONTESTED INIL INIL
PUDGE, COMMERCIAL COURT-03 s DELHI DEVELOPMENT|CHAND YOGI
IAUTHORITY

614 ICOMMERCIAL SUIT ICS(COMM)/22/2021 18.01.2021 M/S MS.ROOPALI 6230099000 [28.02.2025 1502 DAYS INIL ICONTESTED INIL INIL
[INTERCONTINENTAL ICHATURVEDI
ICONSULTANTS AND
[TECHNOCRATS PVT. LTD,
THROUGH PRANAV|
614 IMISCELLANEOUS IMISC DJ ADJ 4078/2024  [21.11.2024 [KAMLADITYYA IMR.VAIBHAV (9810472854 [04.02.2025 75 DAYS INIL ICONTESTED INIL INIL
ICONSTRUCTION PVT LTDISINHA
[THROUGH AR Vs
[INTERCONTINENTAL
ICONSULTANS AND|
614 ICOUNTER CLAIM ICOUNTER CLAIM[18.12.2021 M/S MS.ROOPALI 6230099000 [28.02.2025 1168 DAYS INIL ICONTESTED INIL INIL
U54/2021 [INTERCONTINENTAL ICHATURVEDI
ICONSULTANTS AND|
[TECHNOCRATS PVT. LTD|
s KAMLADITYYA|

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST INIL
WUDGE, COMMERCIAL COURT-04
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